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RAJYA  SABHA 
Tuesday, the 23rd April, 1981 [the 3rd 

Vaisakha, 1903 (S'xka) 

The House met at eleven of tlie clock, Mir. 
Chairman in the Chair. 

«»3AL   ANSWERS   TO   QUESTIONS 
*61. [The questioner (Shri Pyarelal 
Khandelwal) was absent.   For answer vide 
col. 33-34.. .infra]  

Attacks on £>rl students by anti-social 
elements during Holi 

*62. SHRI R. R. MORARKA:! SHRI 
ARVIND GANESH 
KULKARNI; 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether Government's attention has 
been drawn to the editorial published in the 
'Indian Express' dated March 30, 1981, under 
the caption "Shameful incidents"; 

(b) whether it is a fact that on March 19 
1981, about 200 youngmen armed with iron 
rods and chains raided St. Stephen's and 
Hindu Colleges, molested girl students, 
dragged them out of their classes and tore 
their clothes; 

(c) if so, what are the details of the 
incidents and what action Government have 
taken to apprehend the miscreants; and 

(d) what protective measures Gov-
ernment have taken to safeguard the honour 
and security of the girl students in Delhi 
campus? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
YOGENDRA MAKWANA); (a) Yes, Sir. 

(b) and (c) Information gathered from the 
University Authorities indicates that about 
50—60 youngmen, presumably students 
from other colleges had entered the premises 
of St. 

†The question was actually asked on the 
floor of the House by Shri R. R. Morarka. 

  Stephens College. They brok3 some window-
panes and one girl    student 

I complained to the Principal that she has been 
molested by some rowdies. A group of 
youngmen had entered the Hindu College 
premises, but there has been no report of 
molestation in that college. No report 
about these incidents had been lodged with 
the Delhi Police. 

(d) Patrolling in the area has been 
intensified. Joint patrolling along with the 
University Authorities and patrolling by 
plain clothes police personnel have also 
been introduced. 

SHRI R, R. MORARKA; Sir, is it not a 
fact that the police posted outside the 
Hindu College did not act at all and that 
when the principal of the Hindu College 
telephoned the police for assistance, the 
police did not respond, and when they 
responded they arrived too late? 

SHRI YOGENDRA MAKWANA: i Sir, it 
is not a fact, because first of all the police was 
in the campus. The police, without the 
permission of the University authorities, 
cannot enter. So, the police took the necessary 
steps and they had obtained the permission of 
the authorities, and the authorities stated, 
"You remain in the campus and guard the 
campus." So, the police was pushed in the 
campus and they were guarding. Sir, the hon. 
Member said that a telephone cad was made. 
In the Hindu College they made a telephone 
call but they were not able to hear it on 
telephone cither side, and the police officr 
who was on duty says that in other cases when 
he received the telephone immediately help 
was extended^ and necessary steps were taken 
but this telephone call was not received by the 
police officers. 

SHRI R. R. MORARKA; When two 
hundred-odd people fully armed with iron 
bars and lathis were marching i towards the 
college, the police, as the hon. Minister says, 
was there. Then why did they not prevent the 
crowd whose intentions were mala fide? 
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SHRI YOGENDRA MAKWANA; It was 
not a crowd; they were the students of other 
colleges. They came there and the lathis—
which it is claimed , were with them—they 
look from the University campus and the iron 
rods were of the mosquito r.ets which were 
with the cots of the Hindu College hostel. 

SHRI ARVIND GANESH KULKARNI: 
Sir, the information which he is giving—and 
which we have read from the press—is 
particularly from the press which is having 
the good wishes of the Government, the 
Hindustan Times, which says. "Girls protest 
on Holi hooliganism". It is stated here. Two 
hundred students, iron rods, etc. is a very 
small matter. It is stated in" the Indian 
Express and other papers that excepting rape, 
everything else was done. From the way, the 
hon. Minister of Home Affairs is replying he 
is keeping it very cool and at a low key. The 
law and order problem, particularly for the 
ladies... 

MR. CHAIRMAN;  Mr. Kulkarni... 

SHRI ARVIND GANESH KULKARNI:   
Yes,  Sir. 

MR. CHAIRMAN: It may be your 
opinion. He has got his own information. 

SHRI 'ARVTND GANESH KULKARNI: 
Should I not ask? 

MR. CHAIRMAN; I know, but you are 
giving advice. 

SHRI ARVTND "GANESH KULKARNI: 
T am not giving him advice: I am not 
competent to. That you can give. 

MR. CHAIRMAN; I do not presume to 
advise anybody in this House. 

SHRI ARVIND GANESH KULKARNI: I 
am here competent only to ask questions. 
Here I am a Member of this House to ask 
questions, and I am asking the questions. Sir, 
I want to know from the hon. Home Minister, 
if this is the law and order situation 
particularly in Delhi as stated in the leading 
article of the Indian Express, what will be the 
law and order 

situation in the country? In this connection, I 
want to know, in view of what has been 
deposed by the lady students is it not 
necessary to take some stringent action, parti-
cularly to protect the girl students and ladies 
travelling in buses or in the campus? Such 
anticipatory action should have been taken. I 
would request" the Home Minister to assure 
this House that such incidents will not recur. 

SHRI YOGENDRA MAKWANA: 
Sir, I can assure the hon. Member of 
this House that the Government has 
taken the necessary steps to protect 
the dignity...  

SHRI ARVIND GANESH KULKARNI:  
What steps? 

SHRI YOGENDRA MAKWANA: I will 
describe them. These are the steps taken: — 

(1) Intensive foot and mobile 
patrolling, including armed with walkie-
talkie sets and wireless- fitted motor cycle 
patrols. The patrolling is being personally 
supervised by senior officers. 

(2) Action under the normal preventive 
section of Cr. P. C. e gainst bad characters 
and criminals. 

(3) Checking by surprise of 
vehicles to detect those involved in 
commission of crimes. 

(4) Continued drives by the spe 
cial squads of the districts to detect 
snatchers, eve-teasers and other 
bad characters by developing in 
telligence. 

C5) Meetings with residents of the locality  
by  Deputy  Commissioners/ Assistant. 
Commissioners    of Police l        to explain 
the measures taken by the police and obtain 
their suggestions. 

(6) Meetings with representatives of womens' 
colleges to curb the crime of eve-teasing and 
also setting up of vigilance squads to chek 
eve-teasing, etc. 
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(7) Deployment of police personnel in 
girls' schools and colleges, bus stops and 
cinema houses. 

(8) A survey has been done of areas 
with, without or inadequate lighting 
arrangements which help the   ... 
(Interruptions) 

SHRI SYED SHAHABUDDIN: What is 
its relevance to this? (Interruptions) 

MR. CHAIRMAN: How long is this list of 
instructions? 

SHRI YOGENDRA MAKWANA: They 
wanted to know what steps have been taken 
by the Government. 

MR. CHAIRMAN: How long is it? 
(Interruptions) 

SHRI YOGENDRA MAKWANA: Sir, the 
hon. Member wants to know about the major 
steps taken by the Government. Now I am 
describing the measures taken by the 
Government. 

SHRI SADASHIV BAGAITKAR; It may 
be placed on the Table of the House.   
(Interruptions) 

SHRT ARVIND GANESH KULKARNI: 
My question was, what steps are you taking 
particularly against the students in schools 
and colleges, those pampered by their 
parents and ...?(  Interruptions) 

SHRI YOGENDRA MAKWANA: If the 
hon. Members want it. I can lay it on the 
Table. But, at the same time. I woulcT like to 
say that there is a considerable decline in the 
crime situation in Delhi. (Interruptions) I am 
not going to yield to this shouting. The facts 
are quite different from what he has stated. 
The crimes have declined. In 1978, the 
number of crimes committed was 67, in 1979 
it was 76, in 1980 it was 44 and for 1981, 
January and February, it is only 10. The 
number of cases of molestation is 84 in 1978, 
120 in 1979, only 65 in 1980, and five during 
these last two months. So, this shows that 
there is a decline in the crime situation. Sir, 
this Government is quite competent to deal 
with the situation and we have taken all 
necessary steps. 

 

The Principal of the Hindu College stated that 
the Press reports which appeared in a large 
section of the press to the effect that girl 
students were molested and insulted in the 
Hindu College in the name of Holi revelry 
are false and baseless. 
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MR. CHAIRMAN: It does not arise out  of 
the  main question. 

SHRI SYED SHAHABUDDIN: It does 
arise, Sir. He said there is general 
improvement in the law and order situation. 
That is why I am asking. 

MR. CHAIRMAN: Then you can ask 
about the whole of India it means. No. We 
take up next question No. 63. 

SHRI JAHARLAL BANERJEE: Sir, I 
have been trying to catch your eye. You 
never look to this side. 

MR.   CHAIRMAN:   Next  question. 

Anti-reservation agitation  in  Gujarat 

*63. SHRI MURLIDHAR CHANDRAKANT 
BHANDARE:f 

SHRI N. K. P. SALVE: 
Will the Minister of HOME AFFAIRS be 

pleased to state: 
(a) whether any settlement has been 

reached on the issues involved in the anti-
reservation agitations in (Sujarat; 

(b) if so, what are the details in 
this  regard; 

-fThe question was actually asked on the 
floor of the House by Shri Murlidtat'i   
Chandrakant   Bhandare. 


